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t[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. C. 
PANT) : (a) 601, 675 and 906 pieces of 
sculpture are reported to have been stolen 
during the years 1969, 1970 and 1971 
respectively. We have no definite indication 
how many of these might have been smuggled 
abroad. 

t,b) The main reason behind thefis of the 
idols etc. is the hope of monetary gain by the 
dealeis in anteques and their agents. Involve-
ment of international gangs has not come to 
notice. Some of the steps taken by various 
authorities for prevention of thefts and smugg-
ling are mentioned in a statement laid on the 
Table of the House. 

STATEMENT 

Sups taken by various authorities for 
prevention of thefts and smuggling 

1. Export of all works of art has been 
restricted. 

2. With a view to tightening up the control 
over the nefarious activities of unscrupulous art 
dealers,   a    comprehensive   lagislation   on 
the subject "The antiquities and the Art 
Treasure Bill 1972" has been drafted by the 
Ministry of Education. It seeks to regulate the 
trade in antiquities  and prevent smuggling  and 
fraudu- 

Iant dealings pertaining to the  precious  cultu-
ral properties. 

3. The CBI has commenced the mainte-
nance of the centra) record of crimes, criminals 
and property involved in cases of this category. 

4. The assistance of the Secretary-General 
1CPO, Interpol, Paris has been sought to com-
pile a list of all foreign dealers and collectors of 
art objects for use by the custom  authorities. 

5. Security measures at the museums, 
important temples and places of archaeological 
interest have also been tightened. 

6. Watch and Ward staff of centrally pro-
tected monuments has been strengthened. 
 

7. State Governments have been requested 
to provide police guards at selected museums 
and monuments under the Archaeological 
Survey of India. 

8. As soon as cases of thefts are detected, 
intimation is also sent to the Export Advisory 
Committees and Customs authorities at major 
ports to watch out for the stolen antiques being 
smuggled out of the country. 

9. In order to have complete documentation 
of sculptures at centrally protected monuments 
a phased progamme is being drawn up by the 
Survey of India. Documentation will facilitate 
the identification of stolen sculptures and will 
check smuggling of art objects. Necessary staff 
has been sanctioned for this purpose. 

10. It is proposed to give in service training 
to customs staff for identifying antiques, so 
that they may be able to detect where efforts 
are made to smuggle them out of India. Six 
posts of Deputy Superintending Archaeologists 
have been sanctioned on the strength of the 
Archaeological Survey of India for being 
posted at important air and sea ports to help 
custom authorities in checking smuggling of 
antiques to foreign countries.] 

INDUSTRIES IN WEST BENGAL 

*254. SHRI SARDAR AMJAD ALI : 
SHRI  PRANAB   KUMAR 
MUKHERJEE : SHRI K. B. 
CHETTRI : DR. R. K. 
CHAKRABARTI : 

Will tha Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state : 

(a) whether in view of the changed political 
atmosphere    in     the   State   of  West  
Bengal, 
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Government propose to set up any new Indus-
trial Undertakings in that Slate in the public 
sector  

(b) if not, the reasons therefor ; and 

(c) whether Government propose to set up 
any public sector industry in that State during 
the next Plan period ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT (SHRI MOINUL HAQUE 
CHOUDHURY) : (a) and (b) In addition to the 
provision made for the completion/ expansion 
of continuing projects like Durgapur Fertilisers, 
Durgapnr Steel Plant and Alloy Steel Plant, 
Hindustan Cables, National Instruments etc., 
the Fourth Plan provided for the establishment 
of the following new Central industrial projects 
in West Bengal :— 

1. Haldia Refinery. 

2. Haldia Fertilisers. 

The Central investment in West Bengal 
which was originally envisaged at Rs. 112 
crores during the Fourth Plan, has been stepped 
up to Rs. 121 crores as a result of the midterm 
appraisal of the Fourth Plan, 

(c) Preliminary work regarding the formu-
lation of the Fifth Plan has just been initiated.' It 
is too early to say which specific schemes will 
be included in the Central sector during the 5th 
Plan. 

*255.   [Transferred to the 23rd May, 1972]. 

ATTAINMENT OF SELF SUFFICIENCY DURING 
FOURTH PLAN 

*256. SHRI N. K. SHEJWALKAR : 
SHRI PREM MANOHAR s 

Will the Minister of PLANNING be pleased 
to state. 

(a) whether specific steps are being taken or 
proposed to be taken for attaining time bound 
self-sufficiency during the current Fourth Five 
Year Plan : and 

(b) if so, the details thereof ?[ 


